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ORDER
The Petitioner, Adhunik Power and Natural Resources Limited, has filed
the present Interlocutory Application (IA) to modify the order dated 30.4.2019 in
Petition No. 255/MP/2017 and to grant carrying cost to the Petitioner on the

change in law claims allowed by the Commission.

2. During the course of hearing, learned counsel for West Bengal State
Electricity Distribution Company Limited submitted that in the main Petition, the
Petitioner had not prayed for grant of carrying cost. Therefore, the present IA is

not maintainable.

3. Learned counsel for the Petitioner sought permission to withdraw the
present IA with liberty to the Petitioner to file miscellaneous Petition for grant of

carrying cost.

4. The prayer of the Petitioner is allowed. Accordingly, IA No. 58/2019 is

disposed of as withdrawn.

Sd/- sd/- sd/-
(1.S.Jha) (Dr. M.K. lyer) (P.K. Pujari)
Member Member Chairperson
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